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SHRI K. N, TIWARY {Bettiah) : Unless
you permit a Member, what he says should
oot go on record.

MR. SPEAKER : 1 have not allowed it.
When Mr. Kuodu spoke and Mr. Hem
Barua also spoke, I answered that it would
be conveyed to the Minister. After that 1
am pot going to allow the other remarks to
go on record . (fnterruptions) Nothing will
go on record. Papers laid.

PAPERS LAID ON THE TABLE
Reports etc. re. National library, Calcutty
fomr agt gaw &= weqwa § wsw
el (ot W qEA) - weaw wdwE,
famafafea oaf &t @& & ufg awr-
9TH 9T @A E :

(1) Amee Srgadr, I, qE
gder winfa (fGas "Aww
o FYo THo W 4) a1 WfA-
Er ol [Placed in Libaray. See
No. LT—3958/70]

TR AIEAY, FAFAT Fgrael
wetar afafa & famfel oz
a1 wf A s faawr

[Placed in Library. See N,
LT—3959/70)

quIET g7 FHAT@] & a1
faga ara-al & & ¥ AwAA
areEt FEwar, & graeg H
wer g7 wigew &1 Sfadd |

[}’hccd in Library See No. LT-
3960/70]

errw AIZATY, FATAL F HA-
Tif@ & di= faga geaear 5t
wiw & arx ¥ afafa (o €
wtger afufy) &1 afade

[Placed in Library. See No. LT-
3961/70)

WA ATTHLY, FAFAT, qrasay
grmer afafa @t fawfal «=

#Fr € FEEEr W faacaw
[Placed in [i{brary. See No. LT-
3962{70]

(2)

(3)

(4)

(5)

AUGUST 14, 1970
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Notificalions Under All-Indla
Services Act

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI1
RAM NIWAS MIRDHA) : 1 beg to lay oo
the Table « copy each of the following
Notifications (Hindi and English versions)
under subsection (2) of section 3 of the
All India Services Act, 1951 1

(i) The Eighth Amendment of 1970 to
the Indian Administrative Service
(Pay) Rules, 1954, published in
Motification No. G.SR. 1075 in
Gazette of India dated the 25th
July, 1970. [Placed in Librory. See
No. LT- 3963;70]

(ii) The Indian Police S=rvice (Appoint-
ment by Promotion) Third Amend-
ment Regulation, 1970, published
in Notification No. G.SR. 1076 in
Gazette of India dated the 25th

July, 1970. | Pl.ced in Library. See
No. LT—3964/70]

(iil) The Indian Administrative Service
tAppointment by Promotion} Third
Amendment Regulations, 1970,
publistien in  Notification No.
G.S.R. 1077 in Gazette of India
dated the 25th July, 1970. [Placed
in Library. See No. LT—3%64
(A)[70]

(iv) The lndian A-ministrative Service
(Fixation of Cadre Strength)
Amendment  Regulations, 1970,
published in  Notification No.
G SR. 107 in Gazette of India
dated the 25th July, 1970, [Placed
in Library. See No. LT—3964
(A)/701

(v) The Indian Pulice Service (Fixation
of Cadre St.ergth) Fourth Amend-
mient Regulations, 1970, published
in Netification No G.S.R. 1050 in
Gazette of India dated the 25th
July, 1970 [placed in Library. See
No. LT—"965/70]

(vi) The Ninth Amendment of 1970 to
the Indian Police Service (Pay)
Rules, 1954, published in Notifica-
tion N> G S.R 1081 in Gazette of
India dated the 25th July, 1970,
Itlaced in Library. S5ec No, LT—
3965/70)



